TELECOM DISPUTES SETTLEMENT & APPELLATE TRIBUNAL

NEW DELHI
R.No.478, 4" Floor
Hotel Samrat, Kautilya Marg
Chanakyapuri
New Delhi — 100021
F.No. 1/Judl./Misc./TDSAT/2024 1 Dated 24™ April, 2024
NOTICE

It is hereby informed to all Advocates/parties that digitization work of cases
filed before the Tribunal is being carried out by the Registry for virtual hearing of
the matters. Hence, the Registry of the TDSAT would be listing the matters filed

upto 12:00 Noon, a day after of the filing of the same.

To

The Telecom Lawyers’ Association, TDSAT

The Registrar-cum-Principal Secretary, TDSAT

The Director, TDSAT

The Dy.Registrar, TDSAT

PPS/PS to Hon’ble Chairpeson and Members, TDSAT
Notice Board

TDSAT Website
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